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IN THE CENTRAL ADMINISTRATIVE'TﬁIBUNAL : HYDERARAD BENCH
AT HYDERABAD
0.4.No0.240/97 . Date of order:@£;.97
BETWEEN:
Ch.Srinivasa Rao ‘ _ .. Applicant.

AND

1.The Telecom Commission,
Rep. by its Chairman,
Telecommunications, New Delhi.

2. The Director General,
Telecommunications, New Delhi.

3. The Chief General Manager,
Telecommunications, A.P.Circle,
Abids, Hyderabad.

\
4. The Dy.General Managér (Admn. ),
Office of the OGMT, Telecommunléatlons,

A.P.Circle, Abids, Hyderabad.

|
5. The General Manager,
Telecom District, Central Telegraph

Office, Vijayawada. ‘

6. The Senior Superintendent,
Telegraph Traffic, O/0 General Manager,
Telecom District,

Central Telegraph Office, -
Vijayawada. .. Respondents.

Counsel for the Applicant ..Mr.vV.Venkateswara R

Counsel for the Respondents ..Mr.N.R.Devraj

(ADMN. )

\
\
CORAM:
\
HON'BLE SHRI R.RANGARAJAN : MEMBER}
\
|
|

JUDGEM E N T

- |
Heard Mr.V.Venkateswara Raq, learned counsel for t
|
|
1

applicant and Mr.N.R.Devraj, learned standing counsel for t

respondents.

2. The applicant in this OA |alleges that he had be

engaged as a casual labour in D.0.T.from  1.1.96 and
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4. The respondents are éirected that the applicant shall

not be dis-engaged until a period of 2 weeks expires after

the decision on the represedtation in the event of rejection

of his representation is communicated to the applicaht.

direction shall stand autbmatically vacated after

The

that

period. Till such time the representation if submitted in

time is disposed of the apﬁ)licant shall be continued as a

casual labour.
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5. With the above observations the OA is disposed

no costs. ‘

| ( R.RANGARAJAN )
Member (Admn.)
Dated :05-03-1997
| ad
Dictated in the Open Court DM

sd

of with

VJ\\

N
o
TV

ﬂ/’/" 3 &4

-45\"& ¥

[

5]



Cony to:-

1.

2.

- @Ffice, Vijavawada,

10,

The

© New Delhi,

The

The

Circle, nbicds, HyA,

The

nications, A,p.Circle, AhiAds, HyaAd,

The

; The

Chairman, Teleécommunications, Telzcom Commission

Director General, Telecommunications,'New Delhi

- . - - . -
Chief G=nera3l Manzger, Telacommunications, A.p.

Ny. General Manafer(ﬂﬂmn.J; 0/0 OGMT,, ‘Telecommiu-

General Manager, Telecom District, Central Tleleqgrarh
Office, viiayawa-a, ' ' -

Senior superintendent, Telegraph Traffic, Oyo

General Manager, Telecom District, Central Telegraph

one

one

‘One

One

Rsm/-

‘Cbpy to Sri. N.R.Devarai, sr, Cosc, Cat, Hyd,

copy Lo sri. V.Venkateswara Rra3o, advocate, CAT,

copy to Deputy Registrar(a), oat, nvd.

spare cony.
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